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wise inappropriate from the note 
given by a Member for being 
appended to the report of the 
Committee." 
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lU6 bn. 
PAPERS LAID ON THE TABLE-

contd. 

N OTIFICA TION UNDER PREvENTION or 
FOOD ADULTERATION ACT 

The Deputy MInIster Ia tbe Minis-
try of Health &lid Family PlaImlDr' 
(8br:I II. S. Murthy): I beg to lay on 
the Table a copy of the PTevention of 
}'ood Adulteration (Second Amend-
ment) Rules, 1965 pubUshCd in Noti-
fication No. GSR 74 in Gazette of 
India dated the 8th January, 1966, 
under sub-section (2) of section 23 
of the PTevention Of Food Adultera-
tion Act, 195~ [Placed ,,, Libra'l/. 
See No. L'l'-6037/65). 

1U61' hra. 

ESTIMATES COMMITI'EE 

NINETY--l!:Icifr \AND NINETY-NINTH 
REPORTS 

Sbri A. C. Gbua (BarllSst): Sir, 
present the Ninety-eilhth and Nine-
ty-ninth Reports <II the EIltimates 
Committee on the Ministry of Food, 
Agriculture, Community Develop-
ment and Cooperation (Department 
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of Community Development)-Parts I 
and II. 
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"DEMANDS FOR GRANTS-contd. 

MINISTRY OF IRRIGATION AND POWER-
contd. 
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"Moved with the rerommendation of the President. 




